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Government, there have been instances of
ineligible persons in unauthorised occupation
of such residences. During the course of
inspections during the last one year, 345 cases
of unauthorised occupation were detected.
Such inspectons are continuing process.

(b) In case any unauthorised occupation of
the government residence is proved after
following the due procedure, action to evict
the unauthorised occupants is taken under the
Public Premises (Eviction of Unauthorised
Occupants) Act, 1971. During the last one
year action was taken to evict 41 unauthorised
persons from govt, residences.

Assistance for development of urban
centres

3442. SHRI VS5THALRAO MADH-
AVRAO JADHAV: WiU the Minister of
URBAN DEVELOPMENT be pleased to
state:

(a) what is the special financial
assistance is being provided to tackle the
problems of developing urban centres of the
country;

(b) whether the special central assistance
ig provided to tackle the problems of Bombay
city;

(c) whether it is a fact that State
Government of Maharashtra has represented
before the Eighth Finance Commission t,
make a special grant of Rs. 1000 crores for
tackling the problem, of Bombay; and

(d) if so, what action has been taken
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI M. ARUNA-CHALAM): (a) "Urban
Development" is a State subject. The Ministry
of Urban Development, in the Government of
India, plays only a nodal role and has no
discretionary  funds/special ~ funds  for
allocation to the State Governments. It is, for
the State Govts/UTs to formulate suitable
proposals with a view to obtain-
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ing suitable allocation through  the State

Annual Plans.

(b) The then Prime Minister of
India during his visit to Bombay in
connection  with the Centenary cele
brations of the AH India Congress
Committee (I) in 1935 announced a
special grant of Rs. 100 crores to the
Govt, of Maharashtra to solve the
acute problems of slums and housing
in Bombay. A sum of Rs. 88 Crores
stand released to the Govt, of Maha
rashtra. In addition, the Ministry of
Finance on the recommendation of
the 9th Finance Commission® sanc
tioned a one-time grant of Rs. 50
Crores to the Government of Maha
rashtra for slum clearance, environ
mental  improvement of slums and
provision of ‘'basic amenities in Bom
bay with the condition that the State
Govt, would also make a matching
provision of the amount for this pur
pose. The Ministry of Finance have
already released Rs. 48.33 Crores to
the Government of Maharashtra.

Besides these grants, World Bank aided
Urban Development Projects as well as
Bombay Water Supply and sewerage Project
at a total cost of Rs. 1115.71 Crores are under
implementation. These include projects for
Slum upgradation, Sites and Services, Water
supply and Sewerage, Storm Water Drainage,
Roads, Solid Waste Management and
Technical Assistance for training and equip-
ment.

(¢) and (d) Yes, Sir, the Ninth Fin
ance Commission sanctioned a special
grant of Rs. 50 crores for 1989-90
with matching contribution from the
State Govt.
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Hindi officersin C.P.W.D.

3444. SHRI KRISHAN LAL SHARMA:
Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) the number of Hindi Officers working
in various subordinate offices of C.P.W.D.
for implementation of official language
policy of Government in accordance with the
norms laid down by official language De-
partment in 1981 and 1989;

(b) whether Government have received
any representation to promote Junior Hindi
Translators working in the subordinate
offices of C.P.W.D.;

(c) if so. the steps being taken in regard;
and

(d) whether Government propose to form a
cadre of such posts in subordinate offices of

C.P.W.D. despite repeated instructions of

Official Languages Department and if so,
when it is likely to be formed?

THE MINISTER OF STATE TN THE
MINISTRY OP URBAN DEVE-
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LOPMENT (SHRI M. ARUNA-CHALAM).
(a) The post of Hindi Officer/Assistant
Director (official Language) is at present not
available in the subordinate Offices of
CPWD.

(b) Yes, Sir.

(c¢) and (d) A proposal for creation of
certain posts in Hindi work in the Subordinate
Offices of CPWD has been formulated. A
decision on this has hot so far been taken
because it involves collection of certain addi-
tional information. Promotional avenues for
the Junior Hindi Translators would be
available only after posts in higher categories
are created. The Question of cadre formation
will also arise after sufficient number of posts
are created.
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